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This appeal is filed by the assessee against the order of the Id CIT(A)-22, New Delhi dated 

30.10.2015 for the AY 2009-10.

At the time of hearing of this appeal, assessee submitted a letter dated February 5, 2021 stating that 

the appellant has filed a declaration an undertaking in form number 1 under the provisions of Section 

4 (1) o f THE DIRECT TAX VIVAD SE VISHWAS ACT, 2020 on the issue covered under the 

captioned appeal. The form number 2 has also been filed. Subsequently the designated authority has 

issued form number 3 under the provisions o f Section 5 (1) of the DTVSV act 2020 on 29 January 

2021. In view o f this the captioned appeal shall be deemed to have been withdrawn from the date on 

which the certificate u/s 5 (1 ) of the DTVSV act is issued i.e. on 29 January 2021. Thus the appeal 

of the assessee may be treated as withdrawn.

The learned departmental representative agreed with the contentions of the learned AR.

We have carefully considered the rival contention and perused the letter of the assessee dated 5 

February 2021 wherein form number 3 being the form of certificate under subsection (1) of section 5 

of THE DIRECT TAX VTVAD SE VISHWAS ACT, 2020 was issued to the assessee in the 

impugned appeal on 29 January 2021. In view of this the appeal o f the assessee is treajed-^as 

withdrawn and hence dismissed.

In the result appeal o f the assessee is dismissed.

Order pronounced in the open court on 18 March 2021.
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